electronicaily Ihm_ugh website www.ireps.gow.in for the following
work: Engagement of contractor for Carrying oul Repairing of
Wagons (POM, POH cum Corrosion & NPOM) works at Vadiapudi

) workshop for 05 Years as per KRCL lender conditions. E-Tender

Notice No: CO/M/VDPD/2026/E72426, dated 08.07.2026.
Estimated Cost Rs. 102,91,58,110.48/- exclusive of GST. Bid

{Security: Rs. 2.05,83.200/- (Rupees Two Crore Five Lakh Eighl-
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sk, 3ok Afer, 7 A few, IICA Building, 7th Floor,
HIE P-6,7,8, 7.5, .08, ARRT, AT, Plot P-6,7,8, Sector-5, IMT Manesar,
simmon - 122050. B Gurgaon, Haryana - 122050,
Email: roc.cpace@mea.gov.in Emasil: roc.cpace®mea.gov.in

FORM No STK —6
PUBLIC NOTICE
[Purssstmt b ssbesections (2) ard asbosecion (4) of section 248 of the Compandos Act, 2013 ged rule
7 af te Comprension {Removl af Niemes af Compseies fram lie Ragister of Comparies) Rules, 2016]

pileierh

Lii

FORM A

PUBLIC ANNOUNCEMENT
{Under Reguistion & of the Insahvency and Esnkruptoy Baard of indin
[rsakency Resciution Process for Corporsts Persons) Aeguistions, 2018)

chobior
3. Authorry under wihich comonets ROC - Combiafions
cebior 5 incomposnoed  regsen . -
. Comporte ientey Mo, f Limied U LT TOhIE

oorperate
5. | Address of the regsiomd aifae and | 27867, TRILHT FCAD I W PURAR, SERIPALERART |
PALLADAM, COIMBATORE, TAMIL NADL - 5430564

et

£, Insohency commnoament due in | 02072028 {Order recisved by small on 0707 2006)
g of corporsls debine

7. |Estimated date of cosure of CEOE KT (1550 dnys coumten from the dene of
Insohency mec f0n PTeess | meepe of order i O7.07-0126)

g, Name and egstaron number of ,Wmﬁm
e irsohvency professonsl scting. | BB/ P00, PROLTI 20192020/ LITES

B, | AGIOSS el 0Tl Of 1ha Imrm | ot 44, Shakmar (Garion 2nd SEToot, Injambekiam,
TEG0HTON PRGN, 56 Chanviek, Tamd Nad - 600115
regstered with the Boand rpoltrr kB naloom

0 A and el o be wsed for | Pt 44, Shalimar Garder o Treet, rjamieiian, |
cormpspondonc with the irtedm {?mmniﬂ:xh G011S

N peofessionsl

M{tldmcﬂﬂid
ecton 21, ascedtined by T

vl resch ton profesiorsl
ponitifiond 10 20y 15 Aunorisnd
Fegreseriile of credions ing
e (Thress resmes foe eoch does) |

24, () Feckevant Forms and | Wb ke otk vy ey b oot
1) Desais of pshortang |mhmrqhsdlmhmnwmm
reprecertaties are mvolabie ot | porson)

|wmn«« Shsirer Garcin 7° St
| ijerrbdern, Chenng, Temd Mack - 80018

Pirblic ROC/C-PACESTK-3/248(2)/2006-27/694 Date: 048772026

Reference:
n the matier of striking off or removal of ramies of § £33 comparses in the Tamil Nads (ROC-Colmbatore} state under sechion 248 of

L L

{Read with the Tamilnadu Land Acquisition Laws (Revival of operation Amendmant and Validation Act - 2018)

Under Sub Section (2] of Section 15 of Tamil Nadu Highways.Act 2001, nolice is hereby given that the lands spedified in
the schodule and sduated in Nanjsduraivampalayam village in Gobicheltipalayam Taluk of Erode District shown in the
Land Plan Schedule are required for Highways department for pubBc purposes to Construction of High Level Bridge in
Beu of existing Steel girder Bridge across Bhavani river. All perscns interested in the lands ame accordingly required to
lodge before the Spacial Distict Revenwe Officer, (Land Acguisition) Highways, Coimbatore within 30 days from the
date of publication of this notice, a statement inwriting of theirabjections, if any, to the acquisition of the sald lands.

Any abjectaen’ statement which |s received after the date or which does nat clearly explain the neture of the senders
interastin the land s kabie to be summarily rejectad.

Onjections recelved within the due date, If any will be enguired Inta on &t the office of the Divistenal Englneer
Higways (C&M) office, Inspactien Bangalow Compound, Gobichetipalayam on 22.07.2026 at 12.30 FN whan the
cbjectors will be at Bbarty bo appear in porson or by a person authorized by him or them in this behalf or by pleaderand to
adduce any oral or documentary avidenca in support of their objections

Alaneileiigiiiial [T

piilent

Norticer i hevaby ghven tha the Mational Company Law Tribunal Division Bench - | Chennai
Pt grdofed thie cornencemont of & cofpomte waohercy resciuton process of the
Ell.ﬁl‘*izlz;ﬁ[lsm MILLS PRIVATE LIMITED o 02.07.2028 {Order recedved in emall on
7,07 A

The eredsars of THARUN TEXSPIN MILLS PRIVATE LIMITED ane hereby calied upan to
subymit their claims sith proof on or before 21.07.2026 19 the mterim resclution professiors!
st ihe address mentiznad against entry Ne. 10,

The financial crecitors shall sutimit thelr daims with proaf oy eioctnonic moans anly. Al othor
creditn iy Sabmil the s with prood In person, by poal or by dectranic means,

A finantial crodilor belonging to & cass, a5 Isted agalnst 1he entry No. 12, shal Indicate s
chedoe of authorized representative from among the threo irlmwnn Dfdﬁuunnl: fsted

agairst entry No. 13I.oa€-t = fony 0f thes 1
Submssion of faise or MiseIGing prools nrclnlmm:limcl penalias
Dato: 08.07-2026 Namo and of Interim fom P i
P | -
lace: Chenna i e 13
1EB1/IPA-00 12798
AFA Valid tii: 30.06.2027

the Companies Act, 2013 in mespoct of: THE SCHEDULE
8. | Survey |TypelLand| Total Extent Details of Details of Detalls of Land
Mo | Number | (Wet/ Dry/ | Extent (in to be Structures in Trees in Ownerlinterested
Uo1100T220210PC03884 | MNatham) | Hectares) | Acquired | the lands to | the lands to Persons
1| acamzzan |3 HEVA CARE (OPC) PRIVATE LIMITED {in Sg. Mis)| be scquired | be acquired
U4204T220220PC03620 e 2 3 2 s 8 = s
2| NCITE3RTS |2 SOUTHSIDE NETWORKS (OPC) PRIVATE LIMITED . =
"3 | Acaoo F0Z3PTC030033. ERPRVATE UMITED _| District : ErodeTaluk : Gobichettipalayam Village : Nanjaiduraiyampalayam
4 | ACITAL TEAOEPTCO 10892 1 25 Wil 2.11.50 213 - Poorani Ravichandran
5 [ 403675831 | U74998TZ2018PTOU30021 | SATHVIKA BOOK WORLD PRIVATE LIMITED | wio Revichandan
6 | ACIS1S628 | UIT111TZ2000PTCO057S | SAHAI ENTERPRISES INDIA PRIVATE LIMITED 2 261 Wet 0.22.00 26 - 1. Karthikeyan
HIGHLINE INSURANCE SURVEYORS AND LDSS ASSESSORS PRIVATE | Sio Vasudevan
7| ACIE00115 | UTL995TI20Z2PTCOSS596 | LIMITED 2 Krishnaveni
8| AC36Z3031 | UGSS52TZ2012PTC017858 | SAI VINAYAGAM CHITS NAMAKKAL PRIVATE LIMITED \Wifo Manikandan
mﬂmmolsomzm | 3 26728 Wal 0.39.38 241 - 1. Karthikeyan
9 | ACaDT2007 | CAFENTREEN TECHNOLOGIES [OPC] PRIVATE LIMITED Sio Vasudevan
10 | ACA0E3470 U&SleFHI}:&PTCDRdId GREEN GEM RENEWABLES PRIVATE LIMITED 2 K"‘”"@““"'
11 | ACA47930 | UZ109GTZ2019PTCOS2930 | SAI SURYAR PAPER BOARDS PRIVATE UMITED | i o
12 | Acapz2o0es | UT4995122018PTC030412 | GM PLAST INDLA PRIVATE LIMITED 4 2638 Wal 0.0199 30 1. Karthikeyan
Sio Vasudevan
2, Maticr i hereby given that the Regastrar of Comparies had reveived pplicalions from the shave-mentioned companies under 2 Krishnaveni
wmction M48(2) of the Companies Act, 13 for remaval of dts/ thetr nwme (s} from the register of companies either on the grosind (hat W/ Manikandan
they have fatled to commence bustness within one year of their incorparslion or on the ground that the companyibes) is/are ned & 26/582 Wit 06556 363 B 5 Ravl (@ Palanisami
carrying, on any bosioess or operatlon for o period of two Emmedistely peeceding, flaancial yoars and has/have not sade any it S'.'n'&nwappan
g leation () within sk perisd for aisining, the status of & dirmant company Sl sclion 455 of the Compurbs Act, 3113 oe the
company(ics) have oblained the states of dormant company subscribers 1o the memerandsm have not pasd the subscripiion which 6 |28/281B% Wt 0.3z 276 1. PA.Challappan St
thoy hud undestakon to pay sl the time of incorposation of 4 company and o doclaration to this effect has not been filod within one Anumandhagoundar
humdrod and sighty days of its incorporation undier subsecibon (1} of sction 10AS hove pot bean carrying on any busines or 2] |
operations, as revealod alter the physical verification corried ot under sub-section (9 of section 12, bul i they donat wish loconlinm: Win PLA.Chellappan
s ol e, e emarval /i of il qisder ©
::.’“1::":” tration as companbes and have, therelone, requesied for removal/strike off of is/thelr rames from the poglster of 7 26154 Wal 0.03.50 350 Tamil Nadu Water Supply
3. Avrondmgly, the Repistrar of Companins propsse b pemoee or strike off the pames of e abose-mimtined companies from the and Drainage Board
Fgister of Compustics a 2m Wt 0.00.50 50 Tamil Nadu Water Supply
& Any porson obgcing Lo the propossd somsoval or sielkeng, ofl name of the compansss from the regiastor of companivs may somd his and Dvainnge Board
« jockian oo thar office . ! v b a0 ¢ A N i,
o by b ian to ther offioe addmms meniiomind huree abowe within thirty days from the date of pablicetion of this not a 28724 Wet 0.03.00 300 Tami Nadu Water Supply
T g and Drainags Board
CBCO7123/11/0309/2627 Dwpaty legistrar 10 28M1A Wal 0.05.00 az - - Tmmorl:ndu W%Ig;rsdupw
Centre for Processing Accelerated Corporase Exit a Inage
1871

APP
10 EXCLUSIVES

THE HEADLINES TELL
YOU WHAT HAPPENED.

Special District Revenue Officer,

DIPRMISALANDI2026 (Land Acquisition), Highways, Coimbatore,

THUDIYALUR BRANCH

18/20E, Mettupalayam Read,
Opp to TUCAS Petrol Bunk, Thudiyalur - 641034

DEMAND NOTICE

Motice Under Sec 13{2) of The Securilication and Reconsiruction of Financial Assets
and Enforcement of Security Interast Act 2002
Sent on 07.07.2026 by Regd. Post
Borrower ; (1) Mr.S.Navaneethakrishnan, Sio.N.Selvaraj, 5173, Poonga Nagar, JN Palayam, Thogpamgatt,
Coimbatore 641017, (2) Mr.N.Selvaraj, Slo.Nagamma Naidu, 5173, Poonga Nagar, JN Palayam, Thogpampatti,
Coimbatore -641017.
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